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C. K. T. Bench, JAIPUR

Date of Order Orders Mp Mo, '(105 /93

5.8.93 Mr.8.K.Jain - counsel for petitioner/epplicants

Mr.B.C.Jain = counsel for responients

lgaxd the ledrned counsel for the parties,
The counsel for the respondents submits that in
all the 5 ¢3sez reply his boen £ilsd 4n 0,A,
H0.935/92, D,P.Mathar Vs, UOI & Ors and the
same mdy be considered 2s reply in O.,A. NHo, 940 /92,
Counsel for tho respondents is directed to file
2 copies of the reply in each file. The M.D,
stands disposed of, . )
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Vice Chairman,




